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per qtl. for Moong. MSP also raised for rabi pulses by T 325 per qtl. for Gram and

Masoor(including bonus).
Edible Oils

XV. Export of edible oils in bulk is prohibited except coconut oil and other edible oil in
branded consumer packs of up to 5kgs is permitted with a minimum export price of
USD 900 per MT.

XVI. MSP increased in the range of T 30 per qtl. To T 250 per qtl. for various rabi and

kharif oil seeds.
Settlement of outstanding dues by sugar mills

1540. SHRIK. RAHMAN KHAN: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) the dues of the sugarcane growers outstanding against the sugar mills; and

(b) whether there is any issue between sugarcane growers and the sugar mills

pending settlement, if so, the details thereof?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI RAM VILAS PASWAN): (a) As on 15.11.2015, sugarcane
dues of ¥ 6681.88 crores are outstanding against the sugar mills including arrear of
% 277.03 crores of 2015-16 sugar season and I 6404.85 crores for 2014- 15 & earlier

sugar s€asons.

(b) The Central Government receives the representations from the sugarcane
growers mainly relating to payment of their dues. The Sugarcane (Control) Order, 1966
stipulates payment of cane price within 14 days of its supply, failing which interest
at the rate of 15% per annum on amount due for the delayed period beyond 14 days
is payable. The powers for enforcing this provision are delegated and vested with the
State Governments/UT Administrations who have necessary field formations. Such

representations are forwarded to State Governments concerned for appropriate action.
Status of food processing industry in the country

1541. KUMARI SELJA:
SHRIK.C. TYAGI:
Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to state:

(a) whether India ranks first in production of milk, pulses and tea and second in



Written Answers to [11 December, 2015] Unstarred Questions 243

production of fruits and vegetables in world but its share in the world food trade is less

than two per cent;

(b) whether the level of food processing in the country is abysmally low at six
per cent compared to developed countries and even other Asian and Latin American

countries;

(¢c) whether very high wastage and very low value addition in the country causes

loss to farm income; and

(d) ifso, the statistics and status of food processing in the country, State-wise and

their comparison with other countries?

THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING
INDUSTRIES (SADHVI NIRANJAN JYOTI): (a) Yes sir. India ranks first in production
of milk, pulses and tea and second in production of fruits and vegetables. However,the
share of India’s exports of processed food & beverages products was about 2.50 per cent
in 2014 (Source: calculated from latest global data maintained by International Trade

Centre, Geneva, Switzerland).

(b) Yes sir. The overall level of food processing in the country is estimated to be
less than 10 per cent whereas the level of food processing is reported to be very high in
developed countries (80 per cent in USA, 70 per cent in France) and in many developing
countries as well (30 per cent in Thailand) [Source: “Vision 2015: Strategy & Action
Plan for Food Processing Industries in India” prepared by Rabo India Finance in April,

2003].

(¢) Yes Sir. High wastage and low value addition does not give remunerative

prices to the farmers for their agricultural produce resulting in loss of farm income.

(d) As per the latest National Accounts Statistics-2015 of Central Statistics
Office (CSO), the value addition of manufactured food products & beverages in
2014-15 was ¥ 1,81,195 crore (at current prices) which is 1.57 per cent of the Gross
Domestic Product (GDP). As per the latest Annual Survey of Industries (ASI) 2012-13,
the State/ UT-wise details of number of food processing units in registered sector are

given in the Statement.
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Statement

The details of number of food processing units in registered
sector for different States/ UTs during 2012-13

S1. No. Name of the States/UTs Number of registered food processing units
1. Andhra Pradesh 5,735
2. Andaman and Nicobar Islands 6
3. Assam 1,256
4. Bihar 736
5. Chandigarh (U.T.) 14
6. Chhattisgarh 1,008
7. Dadra and Nagar Haveli 11
8. Daman and Diu 37
9. Delhi 159
10. Goa 90
11. Gujarat 1,923
12, Haryana 608
13. Himachal Pradesh 163
14. Jammu and Kashmir 156
15. Jharkhand 206
16. Karnataka 2,038
17. Kerala 1,501
18. Madhya Pradesh 738
19. Maharashtra 3,077
20. Manipur 19
21. Meghalaya 18
22. Nagaland 15
23. Odisha 931

24, Puducherry 75
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S1. No. Name of the States/UTs Number of registered food processing units
25. Punjab 2,792
26, Rajasthan 795
217, Sikkim 21
28, Tamil Nadu 3,161
29. Telangana 3,716
30. Tripura 68
31 Uttar Pradesh 2,097
32, Uttarakhand 383
33. West Bengal 1,624
TotaL 37,175

Source: Annual Survey of Industries, 2012-13
Improving food processing infrastructure

1542. SHRI K. K. RAGESH: Will the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:

(a) whether Government has any national level data about the volume of fruits
and vegetables which go waste in the absence of processing infrastructure, if so, the
details thereof, State-wise, for the last three years; and

(b) whether Government is taking any concrete steps to address the aforesaid
issue, if so, the details thercof?

THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING
INDUSTRIES (SADHVI NIRANJAN JYOTTI): (a) Yes Sir, Government obtained its first
National Level data for 2009 after entrusting a study to Central Institute of Post-Harvest
Engineering and Technology (CIPHET), Ludhiana to ascertain the extent of harvest and
post-harvest losses of major agricultural products. Government reassigned the study to
CIPHET and obtained National Level data for 2014 as well.

As per the study, estimated losses at the National level was ¥ 44,143 crore in 2009,
which increased to ¥ 92,651 crore in 2014. Product-wise percentage losses in 2014
is given in the Statement-1 (See below). State-wise annual details are not available as
compilation of such data is based on periodic survey taking a sample of districts chosen
across the country.

(b) Food processing units are set up by entrepreneurs in the private sector. It has



